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Lifting control on cement

$172. SHRI R. SAMBASTVA RAO:
Will the Minister of INDUSTRY AND
COMPANY AFFAIRS b, pleased to state;:

;i) whether Government propose to lift
controls on the sale of cement in the coniihy;
and

(t>) if so, what ar, the details in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND COM.
PANY AFFAIRS (SHRI ARIF MOHD.
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KHAN); fa) and (b) A scheme of partial
decontrol of cement “«s introduced with
effect from 28-2-82. Under this scheme, levy
cement j; under price ,nd distribution control
and non-levy cement free from such controls.
As per present policy. Cement Industry j
required to sup. ply 60 per cent of actual
production in the case of existing factories
and 40 per cent at actual production in the
case of new factories and those declared
sick, as levy cement at controlled prices.

There i, at present, no proposal to
lift price and distribution control; on levy
cement.

Cement factories under CCI

117?. SHRIMATI MONIKA DAS: Will
rhc  Minist, ,y INDUSTRY AND
COMPANY  AFFAIRS b, pleased to

stiite;

(a) the numbe,- (| cement factories con-
trolled by i he Cement Corporation of India
working m different Stat, at present;

(h) whether Government propose to set up
few more cement factories during the
curvent financial year; and

(c) if so. what arc the details in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHD. KHAN), (a) The numbe,- of cemen;
factories th, Cement Corporation of [ndi,
have at present in different States 1, as
follows-

Stale No, of Factories

Madhva Pradesh

Andhra Pradesh 2
Himagchal Pracesh f
Assam . . . 1
Harvana , . . i

KRarnataka . ; ’ 1
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(b) and (c) Of the projects currently
undertaken by the Cement Corporation of
India, installation of the on, million tonne
plant at Tandur, Andhra Pradesh is

.scheduled t,, be completed during the
current financial year.

Modernisation of PDIL

1174. SHRI NIRMAL CHATTERIJEE:
Wilj the Minister of CHEMICALS AND
FERTILIZERS be pleased t, state.

(a) whether it is. a fact that the Projects
and Development India Limited (PDIL)
had submitted a proposal for its
modernisation about 5 years back; and

(b) if 0, why there >s so much delay in
clearing thj proposal?

THE MINISTER OF CHEMICALS AND
FERTILIZERS  (SHRI =~ VEERENDRA
PATIL), (a) and (b) The Projects &
Development India Ltd. (PDIL) submitted ,
proposal for the modernisation of Catalyst
Plant in October/November, 1979. Tne said
proposal wa, not found suitable and wag
withdrawn a; it had not taken into
sonsideration, among other things, the
supply/demand of Catalysts for the gas-based
fertilizer pro-jets. Thus, a recast proposal,
vetted by an/ independent Expert Committee,

has since been received and is being
examined.
Officers of Fertilizers Plants

1175. SHRI NIRMAL CHATTERIJEE:
Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state.

(a) the total number of officers at the top
level working in the various fwtili-zer plants
in the country; and

(b) how many of them are having pro-
fessional qualification?

Zone

]
North Zone
Tt

[5 AUG.

Pradesh, Haryana, Punjab, Rajasthan)
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THE MINISTER OF CHEMICALS AND
FERTILIZERS (SHRI =~ VEERENDRA
PATIL), (a) Ther, are at present eleven (ii)

Officers in public Sector Fertilizer
companies holding Board-level
appointments.

(b) All of them ar, having proffes-sional
qualification except one Chief Executive
who is a B-Sc. with advanced management
training.

Funds for fertilizer plants

1176. SHRI NIRMAL CHATTERIJEE;
Will the Minister of CHEMICALS AND
FERTILIZERS b, pleased to state:

(a) what j; the amount
allocated for each fertilizer
1985-86. separately;

of money
plant for

(b) what ig the zone-wise percentage of
money allotted during trh, last three years,
year-wise; and

(c) why a balanced, integrated and
comprehensive approach i" th, matter of
investment—decisions on merits is lacking?

THE MINISTER OF CHEMICALS AND
FERTILIZERS  (SHRI =~ VEERENDRA
PATIL); (a) The total annual plan allocation
for the scheme, related to public sector
fertilizer units is Rs. 541.47 crores during

1985-86. Th, unit-wise (scheme-wise)
allocation ;¢ indicated in the attached
statement.  [See  Appendix = CXXXV,

Annexure No. 29]

(b) Zone-wise, year-wise percentage of
plan outlay On public sector fertilier plants
during th, last three years is indicated
below:—

Percentage  outlay on public
sector fertilizer plants

1gB2-3  1983-84

1084-85



